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Title: Need to enact a legislation for taking immediate steps after Communal Violence.

SHRI PRABODH PANDA (MIDNAPORE): Thank you hon. Chairman, Sir. | would like to raise a very important matter related to
Justice Liberhan Commission's report. It is well known that a deliberate vandalism was brought upon the centuries old monument like
the Babri Masijid. It was a direct blow on the secular character of our Indian Constitution. This sort of vandalism and destruction took

place on 6th December, 1992. This sort of action merited exemplary punishment for all those involved in the frenzied attack and the
conspiracy that preceded it.

But it is amazing that the report was submitted to the Government after 16 years, with 399 sittings and 48 extensions. It is not only that
but I am referring to other matters in this context. In 1987 a massacre of innocent Muslims in Mallian and Hashimpura took place. The
report came 20 years later.

My point is that this is not the only duty of the Government to set up the Commission but &4€|.
MR. CHAIRMAN : Your demand is to lay the Report. Is it s0?

SHRI PRABODH PANDA : It is not the only duty. Commissions are being set up one after another. But it is not desirable that all the
reports will come out only depending on the wish of the hon. Justices.

MR. CHAIRMAN : What is your demand?

SHRIPRABODH PANDA : | think that the Government should think over it for enacting a legislation in this context so that in the days to
come, in the period to come, no such incident will happen and the Government will take immediate steps after this sort of vandalism
and communal tensions happen.

MR. CHAIRMAN : Thank you. Now linvite Dr. G. Vivekanand to speak — not present.

Now the House stands adjourned to meet on Monday, the pth July, 2009 at 11 a.m.

18.12 hrs.
The Lok Sabha then adjourned till Eleven of the Clock
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